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by the eu~1 alenciea in the last aix months are indicated below: 

Month Committed Q.ty. per Average Q,ty. per Percentage or Qty. ~ 
day (Kg.) day supplied ~  tu,\Uy:supptied as pet 

committed qUl.nity. 

. ~ ..... ..--,-----..... ,. . ( . . . , I 

February, 1981 • 1,54,900 ...1,63,962 1°5·4 

March, 1981 t,t2,oi75 1,77,194 1°4.6 

Aprll, 19B1 ~  77,881 93 8 

May, 1981 ~ t  33,713 41. I 

June, 1981 82,950 2h5l8 ~  9 

July, Ig81 B1,950 .l7,36J )1.31 

,---_._------------
The Scheme is not factng closure. 

(c) The extent of recombination 
through use of skIm milk powder, but-
ter oU and whIte butter was roughly 
doubled 1D July, 1981, in comparison 
to March, 1981. 

(d) D.M.S. is estimated to have in-
currred a loss of Rs. 269.34 lacs durinl 
1980-81 and a loss of Rs. 229.12 lacs 
during the year 1979-80. 

(e) (i) An extensive renovation pro.. 
Iramme of plant and equip. 
ment of the Central Dairy is 
nearing compleUoo. 

(Ii) The Fourth High Speed Bot-
tUng plant has also been in-
stalled and is ready lor com-
missioning. 

(iii) The rpnovation of plant and 
machinery helped in improv-
1Dg the efllclency of plants aad 
machinery and also to reduce 
bottle Dreakage and fat and 
SNF losses. 

(tv) Procurement of raw-milk "is 
done through State Agenciesl 
Cooperatives. 

(v) Store purchaae procedures 
have been streamUned and 
spare parts are pUrchased 
trom the orilinal manufac-
turers or their dealer •• 

(vi) New Management Account-
ing and Reportmg system haa 
been introduced w.e t. the year 
1979-80. 

(vii) Monthly profit and loSS 
account and quarterly nfO-
gress cost statements are 
drawn up to help the manage-
ment to monitor the perfor-
mance. 

RIse ia prices of eBSeattal commOdities. 

153. SHRI RAJESH KUMAR SINGH: 

SHltI ~tm  MASOOD: 

SHRI CHHOTEY SINGH YA-
DAV: 

SllRI DAULAT RAM SARAN: 

BURl CHl'r1'A MAltATA: 

Will the Minister of CIVIL SUP-
PLIES be pleased to state: 

<a> whether any assessment ha. 
beetl made by the Government ItYith 
re2ard to -the percentage of rise in the 
prices of e~sent a  commodities since 
the presentation of the Budget (till 
date); aod 

(b) if so, the detalls thereof, ata~ 

the main reasons for the unabated rise 
in the prices of essential commodltJe. 
and the measures taken by Govern-
ment to check the price rise aDd tbe 
results acllleved? 
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THE ~ KINIST.ZR IN THlI 
lUNISTRY 01' CIVIL SUPPLIES 

(SHBI BRAJ'A MOHAN MOHANTY): 

(a) and (b). Government is keeping 
• continuous watch on the Prices .)f 

essential commodities. A statement in-

djcating perctntage variation in the 

wholesale price indices of selected 

commodities between' March, 1981 and 

Ju1y. 1981 is given in the statement. 

The statement indicates a mixed 

trend dur n~ the past five months end-

ing July, 1981 in as much as the whole-

Ale price indices of sODie commodiUea 

have risen, some have come down and 

others have remained steady. The rise 

in the prices of some essential commo-

dities may be mainly attributed to the 

general inflationary situation, short-

fall in the production of some commo-

dities and Increase in the lJrfces of 

petro-products. 

The main thrust of the Government 

polley is to increase production. The 

domestic production of certain commo-

cities in short supply is being supple-

mented by imports. The public dis-

tributiOn system is being expanded 

and improved. The supply Of import-

ed edible oils to the States and Union 

Territories for the pubJic distribution 

system has been stepped up The 

credit policy continu('s to be restrIc-

tive. State Governments are enforc-

ing the provisions of the Essential 

Commodities Act and similar other 
legislations. 

On a point to point comparison, the 

rate of inflation has come down from 

23.3 per ('ent in March. 1980 to 11.1 pel' 

cent in March, 1981 and further down 

to 10.0 per cent in July. 1981, 

1tateID-.t 

p...." VcwWitm in 1M WWtIGll Pru. 
1 .... qf S,le&lltl CDmrllDllilill ~ 
Mdt IgBl - Jul.1. IgBl. 

Commodity Percentap 
Variation 

Rice +19'6 

Wheat. -7·0 

Jowar riG· 8 

Bajra +la'4 

Barley -JO'O 

Ragi +11·3 

Gram - 7'11 

Arhar + 1·7 

Moong. + II· 7 
Masoor. -J48 

Urad -03 

Vegetable. ~1 ~ 

Milk + 11·7 
i.gRS -6 ~ 

~ + 2'4 

Meat . +q '2 

Chil1iel • +40 • ., 
Turmeric ~O I 

Tea +10·6 

Coffee -9'0 

Coal +1!Z'6 

Kerosene + 7'9 

Brt-ad + 7'2 
SUf{&f - 3'6 

Khanchari +13'0 

Gur +16'4-

\'anaspati + S'I 
Groundnut Oil +14'0 

Mu,tard Oil + o·B 
Coconut Oil 

- 1 ... ·6 

Gmgf'lly Oil +  5 :3 --
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Commodity 

KarcU Oil 

Cottonseed Oil 

Sal, 

Cotton Cloth (Mills) 

Khadi Cloth 

Percent •• 
Variation 

+15'5 

+10'7 

- 7'4 

+ 5'7 
+ 6'3 

Handloom and Powerloom Cloth - 0'4 

Paper Steady 

Tyrea + 6'9 

Tubes + 5'2 

Rubber & Plastic Shoes Steady 

Soda Ash !3'4 

Drugs and Medicines I' 0 

Soap Steady 

Synthetic Detergents Steady 

Tooth Paste + 1'9 

Tooth Powder Steady 

Matches -t, 6 

Cement + 4'0 

Electric Lamp! + 3,6 

Razor Blades Steady 

Dry Cells 
Steady 

Committee on Rural Employment 
poUey 

154, SHRI AJIT KUMAR SAHA: 
Will the Minister of RURAL RECON-
STRUCTION be pleased to state: 

'(a) whether his Ministry has been 
asked to set up a committee to recom-
mend a suitable policy for rural em-
ployment by the Conference on "Stra-
tegy for full employment in rural 
areas". and 

(b) if so, the details tnereof? 

''raE MINISTER OF EftArE tN 'tilE 
MINISTRY OF AGRICULTURE ANJ) 
RURAL RECONSTRUCTION (saRI 
BALPSHW AR RAM): (a) and (b). 
The Conference on Strategy for Full 
Employmeat in Rural J\reas held on 
July, 18-19, 198'1 at "ew Delhi has 
passed a resolution urginc Central 
Government to set up a Committee to 
recommend enter-alia. a suitable 
policy for rural employment. The 
detaila are under consideration of 
Central Government and final deci-
sion is yet to be taken, 

Allotment of Bulldlnc Sites, Flats ad 
BunJ'alows for MPs. 

155. SHRI MOHD, ASRAR AHMAD: 
Will the Minister ot -WORKS AND 
HOUSING be pleased to state: 

(a) whether a scheme for the allot-
ment of buifding sites, flats and bunga-
lows to the Members of Parliament 
was in force during the last five years, 

(b) how many Members of Parlia-
ment were allotted any of the above 
and in which year etating names of 
the M.Ps,; 

(c) whether the above scheme is 
under active consideration of Govern .. 
ment for the allotment of building 
sites, flats and bungalows to M.Ps. on 
nommal rent etc., 

(d) whether Government have ta-
ken a final decision in the matter; 
and 

(e) if not, how much time Govern-
ment will take to arrive at a final de-
cision? 

THE MINISTER OF PARLIA-
MENTARY AWAIRS AND WORKS 
AND HOUSING (SHRI BHISHMA 
NARAIN SINGH): (a) to (e). The 
infonnation is being toUected anel 
will be laid on the Table ot the 
Sabba. 




